NATIONAL COMPANY LAW TRIBUNAL
- AHMEDABAD BENCH
AHMEDABAD

TP No. 38/111/NCLT/AHM/2016 (New)
- C.P. No. 26/111/CLB/MB/2013(0ld)

" Coram: "~ Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
- ‘ - MEMBER JUDICIAL

ATTENDANCE- CUM ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 16.08.2017

Name of the Company: - Punit Shashikant Chauhan
Vs '
Nugen Machineries Ltd. & Ors.

Section of the Companies Act:  Section 111 of the Companies Act, 1956

S.NO. NAME (CAPITAL LETTERS) DESIGNATION _ REPRESENTATION __ SIGNATURE
1. AShsh t.GBCf)‘lQ,ur - pes " R@}”ﬂ ' w .
2. H [ 73 S"f BU(M ' Pc.& _ ’&' Ap pellat- %"‘*"L

At request of Original petitioner.

[L1st the matter on 24.08.2017.

L\KKI RAVEEN DRA BABU

_ _ MEMBER JUDICIAL
Dated this the 16th day of August, 2017.




